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A p p r o v a l  o i M a h a r  D a m , D is t r ic t  
S i d h i , M.P.

3*61. SHRI M OTILAL S IN G H : Will
the M inister of IRRIGATION be pleased 
to state :

(a) whether the project report of Mahar 
D am  Project of District Sidhi in Madhya 
Pradesh hi!^ been received by Central 
W ater Commission and if so, when;

(b) when the project will be technicnlly 
cleared;

(c) will Bana'. feeder be included in 
Phase II o f this Project; and

(d) will Central Government take action 
to include this project fo r financing by 
World Bank aided medium liiij of 
credit ?

THE M INISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
Z. R. ANSARI) : (a) There is no Pro
ject named M ahar Dam. Presumably -the 
H on'ble M ember is referring to Mahan

Dam Projcct. Scheme report for M ahan 
Dam Project has been received in the 
Central W ater Commiimion on 21-7-1982 
fm m  the Government of Madhya Pradesh, 
for technical examination and obtaining 
approval of the Planning Commission.

(b) The Project will be technically 
cleared after detailed examination in 
Central W ater Commission and after estab
lishing its techno-economic viability and 
cost effectiveness.

(c) Under Stage II of the Project, a 45 
Km. long feeder canal, from  River Bana* 
to M ahan River is contemplated. Projcct 
Report covering Stage II works, has so far 
not been received from the G overnment of 
Madhya Pradesh.

(d) This can be considered -Lfter the 
Project is technically cleared by < enlral 
Water Commission and approved by Plan
ning Commission.
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C h e c k i n g  of  M f i k  B o o t h s

3 6 6 4 . S H R I  S A J J A N  K U M A R  :
SHRI R. L. P. VERMA :

Will the Minister of A GRICU LTU RE 
be pleaded to refer to the reply given to 
Unstarrcd Question No. 566 dated 12 
July, 1982 regarding milk supply in Moti 
N agar and state :

(a) the number of times the senior offi
cer'' of Delhi Milk Supply Scheme visited 
Milk Booth No. 1205 for surprise check
ing during the last one month, details 
alongwith their designations and the find
ings thereof;

(b ) since how long the present staff of 
thi!' Booth is working there and the step? 
Government propose to  take to shift them 
to some o ther Booth;

(c) whether any surprise checking by 
senior most officer will be done to find out 
about the selling milk to private supplier 
by the ataff of this Booth; if not, the rea
sons thereof; and

(d ) the steps Governm ent propose to 
take to see that private supplier are not 
allowed to take milk from  there and the 
public get the supply without any difficul
ties ?

THE M IN ISTER OF STA TE lN  TH E 
M INISTRIES O F A G R IC U LTU R E A N D  
R U RA L D EV ELO PM EN T [SHRI 
R. V. SW A M IN A TH A N ) : <a) D*pot
No. 1205 (M oti N agar) was inspected by 
the Officers of Delhi Milk Scheme, on the 
dates as indicated below :—

(i) Milk Distribution Officer— 1-7-19^2.

(ii) Deputy M anager (D istribution) —
27-7-1982.

During the course o f inspection, no ir^ 
regularity about the sale of milk wa* 
detected.

(b) The Depot Staff has been posted at 
Depot No. 1205 from the dates as indi
cated below : —

(i) Senior D epot Agent with effect from  
1-6-1982.

(ii) Depot Agent with effect from  
1-5-1981.

There is no such proposal at pre
sent.

(c) Surprise checks are being conducted 
by the D istribution Officers from  time to 
time and no such, irregularities have been 
observed during these surprise checks.

(d) The Milk Distribution Staff is con
ducting surprise checks to ensure equitable 
distribution of milk to  the consumers, t*n 
the basis of ‘first come first served’.

A l l o t m e n t  o f  a lter n a tiv e  a c c o m m o 
dation  IN LIEU OF QUARTERS RF.INf ■ DF- 

MOLISHED IN BAIRF.D L*NE

3665. SHRI K. LAKKAPPA : Will the 
Minister of WORKS AND HOUSING t*  
pleaied to state:

(a) w hether G overnment have taken a 
decision to demolish old type III single 
storey quarters in Baird Lane, New Delhi- 
1 and to construct multi-storeyed build
ings at those places;

(b) whether Government have jo t vaci- 
ted all these type H I quarter-, and if not, 
the number of quarters still occupied by 
the allottees:




